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पत्तन, पोत पररवहन और िलमागग मतं्रालय 

 अजधसचूना 

 नई दिल्ली, 27 िून, 2026 

 का.आ. 3473(अ).— केन्द्रीय सरकार, वाजणज्य पोत पररवहन अजधजनयम, 2025 (2025 का 24) की धारा 13 

की उपधारा (1) द्वारा प्रित्त िजियों का प्रयोग करत ेहुए, इस अजधसूचना के प्रकािन की तारीख से पोतों तथा पत्तन सुजवधाओं 

की सुरक्षा के जलए "पत्तन सुरक्षा ब्यूरो (बीओपीएस)" नामक एक जनकाय का गठन करती ह,ै आगामी आिेिों तक, जिसकी 

अध्यक्षता बीओपीएस के महाजनिेिक के रूप में नाम जनर्िगष्ट समुरी प्रिासन के महाजनििेक द्वारा की िाएगी।   

 

 [फा. सं. एस.टी-16011/4/2022-एम.ए-भाग(5)] 

मुकेि मंगल, अपर सजचव 
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MINISTRY OF PORTS, SHIPPING AND WATERWAYS 

 NOTIFICATION 

New Delhi, the 27th June, 2026 

S.O.  3473(E).— In exercise of the powers conferred by sub-section (1) of section 13 of the Merchant Shipping 

Act, 2025 (24 of 2025), the Central Government hereby constitutes a body for the security of vessels and port facilities, 

to be called as the Bureau of Port Security (BoPS) with effect from the date of publication of this notification, which 

shall be headed by the Director General of Maritime Administration designated as the Director General of BoPS till 

further orders.  

 [F. No. ST-16011/4/2022-MA-Part (5)] 

MUKESH MANGAL, Addl. Secy. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 


		2026-06-29T11:52:36+0530
	VINOD KUMAR




